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THE DEPUTY MINISTER IN THE 
MINISTRY OF CIVIL SUPPLIES 
(SHRI BRAJA MOHAN MORANTY): 
(a) and (b). The informaUon is beina 
collected and will be laid on the Table 
of the House a s soon as received. 

CGDStruetion 01 Houses fOr Bed 
Ofllee of P.L.I. Calcutta 

7967. SHlU SUSHIL BHAT'rACHAR-
YA: Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether Government clre consi-
dering to build a house for th~ Head 
Office of the Postal Life Insurance at 
Calcutta; and 

(b) if so, when it will be materialis-
ed? 

THE MINlSTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRJ KARTIK OMON): (a) There 
is no oftice by the name 'Head OfHce of 
the Postal Life n~ ran  at Calcutta'. 
The name of the Office is "Office of the 
Director, Postal Life Insurance. Cal-
cUl,ta." There is, no proposal at present 
for construction \)f departmental build· 
ing to house the office of the Director 
Postal Life Insurance at Calcutta. 

(b) Does not arlee. 
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Establishment Of National Peoples' 
University 

7!JtH). SHRI R. R. BHOLE: Will the 
Minister of EDUCATION AND SO-
CIAL WELFARE be pleased to state: 

( a) whether cl proposal to establi:>h 
a National Peoples' University having 
jur:sdiction over tbe entire country was 
under consideration of the Central 
Government; 

(b) If so, the outcome tbereof; and 

(e) whether the questioll is likely to 
be pursued nOw in view of the chan .. 



• ed constitutional position of education 
bem, in the CencurreBt Lilt? 

THE MINISTER OF EDUCATION 
MID SOCIAL W.ELI'ARE (SHBI S. B. 
eRA VAN) : (a> to (c). Government 
: had considered a prop,osal for estab-
-l:abment of a National Peoples' Uni-
versity (OPen Unlveralty) duriq 1976-
'11 bu.t decided DQt to llroceeci with the 

r .ame. Government have not yet exa-
mined the matter in the context of tbe 
changed constitutional position. 

J)eve)opmeat Dlstrid centres lD Delhi 

7970. SHRI SUBHASH YADAV: 
WllJ. the Minister of WORKS AND 
BOUSING be pleased to state: 

(8) the particulars of the areas 
selected in Delhi for the development 
.of District Centres: 

(b) the details of development works 
so fa, done there; and 

(c) when the construcbon work is 
proposed to be started there? 

THE MINISTER OF PARLIAMEN-
-TARY AFFAIRS AND WORKS AND 
HOUSING (SHRI BHISHMA NARAIN 
SINGH): (a) The Master Plan envis-
ages development of 15 District Cen-
tres in: 

1. Pusa Road 
2. Khyber Pass 
3. Shahdara (Nortb Bund area) 
4. Lom Road (North Shahdara) 
5 DUsbad (Shahdara) 
6. South Shahdara 
1. Kalkaji 
.8. Malviya Nagar 
9. 1100 acres scheme (south of Ring 
Road) 

10. West Delhi. Ring Road, Naja!-
,arb Road. 

11. New Jail Area. 
12. Na.ngloi area (South of Rohtak 

Road). 
13. Shakurbastl area 
14. Wazirpur area (Rin, Road) 
15. Shalimar Garden area. 

(h) ~  DDA has reported tbat the 
<development work bas beeD' completed 
~ Nehru Place (K.utaji) aDd Jtajinder 
l~  (PUN Ro.a). The lllatrict Cen-

~t r  at Bhikaji Cama :Plance (South of 

RIn, Road); at West Delbl at $be in .. 
leraec!ion of NajJat,arD Road and am. 
ltoad aDd.bl aoua .abdara are under 
CODswctian. 

(c) 1~  construction/development 
activity is already in prOgress in the 
five District Centres mentioned in re-
ply to part (b) above. Plans have 
been finalised and are under process 
for development of 5 more District 
~tr s ~ ~ ~  ,envi.Saaes tAat it 
will take up t'iie plannJ.nt)desilnlng' of 
the remaining 5 District Centres within 
this year. 

ObjeetioDl from Orbsa recardlD, caa-
StruCUOD Of seeODd atate,e of vamsa-

dhara I'ro.leet 

7971. sHRI P. J HAJAGOPAL 
NAIDU: Will the l\(iftister of IlRI-
GATION be pleasecl ~ state: 

(a) whether it is fact that Orissa 
Government raised some objection re. 
garding the cODStruction of second 
stage of Vamsadhara Project; and 

(b) if so, what are the objections 
and the reaction of the Central Gov-
ernment thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRt 
Z. R. ANSARI): (9) and (b). The 
Government of Orissa had raised cer .. 
tain objections on the Project Report 
of Vamsadhara Project Sta,se II pre. 
p,.ared by the Alldhra Pradesh Govern-
ment. tl ~ z:e.lated to increased ac-
quisition ot J..and in Oriasa requited for 
~ project th,n th.at 81reed to in the 
Inter !$tate meeti,nl held in July, 61 • 
and also exeess utiU,satio.n of water by 
Andhra P.radesh GQvenunent from the-
Neeradi Barrage. These issues were 
discussed by the two State Govern-
ments at a meetiDJ held in Bhubnesb-
war in July. 1980 wM'n Andhra Pra-
desh Govemment a,reed to recast the 
project report taking into account the 
a ~ tl t  rated by OrllS8. Andhra 
PradeSb G ~t l1 ot have reported 
tbat they propose to further modify the 
.,project 1D the l.tahtt oj unprecedented 
1Ioods In Vamsadhara river in Septem-
ber, 1110, ai IUcteated by 0tfIIa' after 
holdiD, further discussions -t'itb 
Orissa. '  . 




